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o f India used to corxtribute Rs. 9 
lakhs. A fter the recent decision by  
which the Sadr-i-Riyasat has bean 
appointed over the Jammu aii'i 
Kashm ir Stote the State Govemr.ieiU  
is not contributing anything and the 
privy purse of the M aharaja (from  
the Govtrnment of India) has b'.:;en 
raised from Rs. 9 lakhs to Rs. 10 lakhs. 
That is the position. And this privy  
purse wa.s guaranteed to the M-ihardjVi 
in 1949 by the Government of India.

Shri N  Sreekantan Niiii: What is 
this Sadr-i-Riyasat?

D r  Katjii* That is v/hat you may 
call the translation of the word  
‘Governor’.

Shri N. Sreekantan Nair: W hat does 
he get?

Dr. Katju: He is getting a salary, I  
believe, equivalent to the Governor’s 
salary, right from the State. Out of 
ihis Rs. jO jakhs there is an avranqe- 
ment between the Mahr.^aja. the Ivlaha- 
la ja ’s w ife (the M aharan i) and the 
son, namely the Sadr-i-Riyasat and 
they divide it in certain proportion' 
among themselves.

Shri Dam odara Menon: Is it not a
fact that in the case of other ex-Rulers 
the State Governments are contribut­
ing to the Central Fund?

Dr. Katju: That is a fact, because in 
the case of those States there has been 
financial integration. A s a result of 
the financial integration as a whole 
because the integration has relieved 
them a great deal from what were  
called Federal Expenses, the State 
Governments in those cases have taken 
■upon theniselves either to pay ihe 
whole Or a portion of the privy purse. 
B ut inasmuch as no financial integra­
tion has so far been completed with 
the Jammu and Kashmir Government, 
that inu^-tration is not material.

Survey of M ineral W ealth  in  A dilabad

' •1630. Shri Madhao Reddi: W ill the
Minister of Natural Resources and 
Scientific Research be pleased to state 
whether any detailed survey of the 
m ineral wealth in the District of Ad i­
labad, Hyderabad State has b?en 
made?

The Deputy Minister of Natural Re­
sources and Scientific Research (Shri 
IL D. Malayixa): Yes, Sir. A  state- 
i ^ n t  giving the results of past syste- 
inztir. geological mapping carried out 
in the district is laid on the Table of

the House. [See Appendix V II, 
annexure No. 5.]

Short Notice Question and Answ er

K u :l in g  of H arijans b y  dacoits  in  

M a dh ya  B harat

Shri K ajroikar; (a ) W ill the Minister 
of Home Affairs be pleased to state 
whether the attention of the Govern­
ment of India has been drawn to the 
report ot the Press Trust of India 
dated the 13th March, 1953. in the 
‘Times of India’ dated the 14th March
1953 that the Madhya Bharat Home 
Minister told the State Assembly on 
the 13th March 1953. that fifteen H ari­
jans had been killed in Bhind and 
Morena Districts (M adhya Bharat) by 
dacoits during the past one year and 
if so. what steps have been taken by  
the Government of India?

(,b) whether the Government is 
requesting the Madhya Bharat Govern­
ment to held an enquiry into this 
killing?

(c ) Whether the attention of Govern­
ment has been drawn to the meagre- 
help given by the Madhya Bharat Gov­
ernment to survivors of those Harijans  
who were killed by dacoits and if so, 
whether Government are making any 
contribution in this respect?

The Minister of Home Affairs and  
States (D r. K atju ): Sir. this matter is 
prim arily the concern of the State
Government but as a very special case 
I  have collected the information and I 
shall give the answer.

(a ) I have seen the Press report.*
The Madhya Bharat Government have 
imposed punitive police in these
villages in which tĥ  ̂ Harijans w ere  
attacked and killed by dacoits. They
have also intensified their anti«
dacoity operations in the affected dis­
tricts. At the moment eight companies 
of the S.A.F. are engaged in these 
operations.

(b )  Ths Madhya Bharat Government 
have appointed a Committee to en- 
quiie into the high incidence of crime 
ih the Districts of Bhind, Morena, 
G walior and Shivpuri. The Com­
mittee's report has not yet been re­
ceived from the State Government,

(c )  The Madhya Bharat Government 
and non-official agencies in the areas 
concerned have distributed grants to  
the families of the Harijans killed and 
injured by the dacoits. Grants as  
w ell as loans have also been given to 
those whose houses were destroyed. 
N o  complaint has been received that 
the assistance given was inadequate.
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Shri Velayudhaa: M ay I know
whether Government have enquired 
into the reasons for these dacoities?

, Dr. Katja; T have got information 
here. In the first place, *these parti­
cular areas are reported to be 
notoriously criminal areas. Secondly 
incidents were due to the animosity 
existing between Harijans. (and R a j-  
pulf. As the House is aware, Rajputs 
cont:ider that they are a very high 
class people and they would not allow  
Harijans to take advantage of certain 
things. There was enmity and the re ­
sult was these, unfortunate incidents.

Shri Veiayudhan rose—

Shri Balakrishnan: M ay I know how  
much amount was given to each family 
as compensation? .

Dr. Katju: In one incident in Paha- 
vali. 0 people were injured* and Rs. 100 
was given to each family and Rs, 2,000 
was given to allow them to build their 
houses and Rs. 1,800 was given as a 
loan by the Co-operative Society. In 
another incident in which a boy or 
some others were killed altogether 
Rs. .‘jOO v/£s given and an application 
has now been received for some more 
help for treatment and that application 
is still pending. '

Shri Barman: May I know what 
were the privileges which the H ari­
jans in that locality claimed and which 
were resented by the Rajputs which 
led to these unfortunate incidents?

Dr. Katju. I am only reading the 
repQrt. In one place it is said that 
there was an election for a gram  
panrhayat and a chamar was elected 
as '/ice-President defeating a Rajput. 
Thereupon rose the struggle, lihooting 
and killing. In another place it was 
said that one Firangi who was a 
dacoit was accused of a crime. The 
Harijans appeared as prosecution wit­
nesses and Firangi was acquitted in 
spite of this evidence. A fter this he 
and his brother Lakhan Singh who is 
a notorious dacoit, entered the village 
with a number of other fellow  dacoits. 
Chamar was sitting there with others. 
He said "You  go and give evidence 
against me”. Then he tied them and 
shot them dead. This is the type of 
incidents occurring.

Shri Radhelal Vyas: W ere the H ari­
jans killed in the Barat party protect­
ed by the police constables also and 
whether the police constables also werfe 
Ijilled by the dacoits?

Dr. Katju: M y hon. friend is re­
ferring to the latest incident about 

19 PSD

which there has been some mis­
apprehension. Recently there was £
news item that 13 Harijans were killed. 
This was entirely a misapprehension. 
In this particular incident not a siogle 
H arijan  has been ^ le d .  A s a matter 
of fact there were 4 Brahmins who  
were killed. 3 were Thakors, one was  
a Kachhi and there were two con­
stables also. This was the doing of a 
very notorious dacoit who is still evad­
ing arrest, Lakhan Singh by name. 
These people  ̂were going to Barat 
They were sleeping there. A t 10 p .m . 
the dacoit and his associates shot them 
indiscriminately. The people who w ere  
supposed to have guarded them were  
3 constables, 3 Thakors and one 
Kachhi. The newspapers reported that 
all these were Harijans. That is why  
m y hon. friend was very much dis­
turbed.

Shri B. S. Murthy: M ay I know
whether any non-Harijans have been 
arrested so far for the death of these 
Harijans?

Dr. Katju: There must have been so 
man^^ arrests but I cannot give you  
the pret*ise information. These inci­
dents occurred in the course of 12  
months and I may also say that this 
is a ver.v disturbed area. Three ©r four 
States are meeting here. A  dacoit 
w ill commit some offence here and 
run away to the other States, viz., U.P., 
Vindhya Pradesh and Madhya Bharat. 
They are all now planning together to 
get rid of these dacoits.

Shri Radhelal Vyas: Were the R a j­
puts that were killed in sympathy with 
(he Harijans and because of this 
b;ympathy they were kiUed? •

Dr. Katju:‘ That is’ so. Hon. mem­
bers will remember that I went out of 
m y w ay  to give the necessary informa­
tion. -Really the State Government is 
concerned with this.

Mr. Deputy-Speaker: I admitted this 
question because it concerns H ari­
jans. •

Shri B. S. Murthyi M ay I  know  
whether the Central Government has 
given any directions to see that 
special benefits are given to these H ari­
jans?

Dr. Katju: The Central Government 
is satisfied that the State Government 
isv quite alive to its responsibility and 
hon. Members wiU remember that they 
have set apart actually 2,000 police. 8 
companies of police are there to see 
that complete law  and order is restored. 
There is a punitive Dolice stationed 
there at a cost of Rs. 2.30,000 
v '̂hich is being paid by the villagers 
out of which Rs. 2 lakhs have b e w  
actually realised.




